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RE: DISCUSSION ON KASHMIR

Shri H. N. Mukerjes (Calcutta Cen-
tral): A few days ago, there wag a
request from many parts of this House
that there ghoulg be & discussion in
regard to the Kashmir issue and
Sheikh Abdullah's wvisit in relation
thereto. It was conveyed to the
Prime Minister through the Minister
of Parliamentary Affairs. It 5 al-
most the unanimous desire of the
House that before we rise the Prime
Minister gives us some idea, in what-
soever way he deems fit, in regar to
what has happened so far, because all
kinds of reports are appearing in the
papera and these reporis are some-
times rather disquieting. The House
at least has the rignt, in all fair-
ness, to be apprised of the kind of
thing which is taking place and also
to be given an assurance directly by
the Prime Minister that no decision
of any moment is going to be taken
behind the Back of the House.

We know we are meeting again on
the 2Tth; it may wvery well be that
talks with Sheikh Abdullah and other
cognate matters might continue during
this interim period. I wish godspeed
to the efforts and wich that they end
in an adequate and satisfactory solu-
tion but, in any case, before we ad-
journ, it is very necessary that we
hear from the Prime Minister directly
as to what has happened and what is
likely to happen, and I do hope also
that nothing would be said or done
in this behalf today which would in
any case queer the pitch for what-
ever settlement we can arrive at.

Shrimati Renu Chakravarity (Bar-
rackpore): What is this Rajaji and
Sheikh Abdullah talks?

13 hrs.

The Prime Minister and Minister of
External Affairs amd Minister eof
Atomic Energy (Shrl Jawaharlal
Nehru): I can quite understanqg the
desire of the Hosue to be acquaintied
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with what is happening in the so-
called talks

Shr Hari Vishnu Kamath (Hoshan-
gﬂoad): Why so-called?

Shri Jawaharlal Nehru: Sheikh Ab-
dullah hag been away for a few days.
He went to Wardha to meet Vino-
baji and then for a few hours to
Madras to meet Rajaji.

Shri 8. M. Banerjee (Kanpur): That
is dangerous.

Shri Jawaharlal Nehru: He came
back last night. I saw him for a very
short time this morning. I hope to
see him again. I do not quite know in
detail the talks he has had, but he
gave me to understand something
about what transpired between him
and those persons he went to see.
(Interruption). I am afraid it is a bit
difficult for me to repeat what he
has told me about his talks with
Vinobaji or Rajaji, because by them-
selves they will not be quite under-
stood. unless I go into the background
a great deal. All I can say is that, as
Mr. Mukerjee said, nothing is going to
be agreed to or settled without re-
ference to this House.

The talks are mostly concerned
with wider issues rather than the
immediate issues that hon. Members
may have in their mind. The imme-
diate issues are important, of course,
but certain wider issues have to be
taken into consideration and they re-
late to that. That is why it is a little
difficult to refer to them briefly. So,
I shoulj like the indulgence of the
House not to press me to go further
into this matter now. But no agree-
ment—if I may use the word; I do
not know if it is the right word—
would be arriveg at without reference
to this House,
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Shri S. M. Bamerjee: 1 do not want
to press the Prime Minister to say
anything. But I want to draw his
kind attention to the very seditious
type of statements made by very im-
portant leaders of the Swatantra
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Party and unimportant leader like
Mr. Masani. During the Chinese agg-
ression. those who challenged the
integrity and sovereignty of the coun-
try were put behind bars. I want to
know whether such statements issued
by the Swatantra Party or Skri Jaya-
prakash Narain will be banned. 1
want a clear answer to this ques-
tion, (Interruptions).

Shri Ranga (Chittnor): May I be
permitted to say, Sir, that Mr. Masani
happens to be the Depuly Leader of
the Swatantra Party and also the
General Secretary? My hun. friend,
however important he may be, rzpre-
sents only himself and nobody else.
(Interruptions).
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Mr. Speaker: The houn.
will sit down.

Memberys

13.10 hrs,

STATEMENT RE: NEXT SESSION
OF LOK SABHA

The Minister of Parliamentary
Affairg (Shri Satya Narayan Sinha):
Mr. Speaker, Sir, I learn that there
was a demand from certain sections
of the House about a statement from
me to indicate the date of commence-
ment of the next session, In deference
%o this demand, I inform the House.
with your permission, that the Gov-
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ernment have decideg that the Presi-
dent be advised to summon the next
session of the Lok Sabha on the 27th
of May, 1964. Subject to ecxigencies of
Government business, the session may
continue up to Friday, the 5th of
June, 1964,

It would take same time to decide
upon relative inter se priorities of
Government Business to be transact-
ed during the session and we would
in due course inform the Lok Sabha
Secretariat about it. But at this
stage I can only state that the most
important business to be transacted
would be the Constitution (19th Am-
endment) Bill. We would also take
up some of the pending Bills, parti-
cularly those which have to be referr-
ed to Joint Committees.

Shri Hari Vishno. Kamath (Hoshan-
gabad): Sir, I rise on a point of clari-
fication. Though the Prime Minister,
rightly and happily, indicated that
no decision on the Kashmir issue
would be taken without this House
being consulted about it, yet there is
no indication in this statement that
the Kashmir issue will be discussed in
the next session.

Mr. Speaker: That will be secenm
We cannot say that at this moment.
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Shri Hem Barua (Gauhati): Sir, I
want to oppose this special seasion.

M. Speaker: Now he cannot oppnse
it.

Shri Hem Barua: T wanti to make &
submission.

Mr. Speaker: No, no
Some hen. Membery



